229 Finance (Noa. 2)
is Mr. Mukherjee, President of the
Confederation of Indian Organisations,
whe has called it “a classic example
-of ‘lage-curtain racialism”. Mr. Vice-
Chairman, we are members gf the
Commonwealth. We know the bene-
“fitg arising from the membership of
the Commonwealth are getting eroded
from day to day. Sir, as you know,
even the educational facilities that
were available for Commonwealth
citizens in Great Britain have glmost
disappeared, and we have come to the
conclusion that it does not confer toa
‘many benefits on us. This benefit of
entering Great Britain and acquiring
knowledge and technology is also be-
ing sought to be eroded. I think the
‘time has come, therefore, for the Go-
vernment to have g fresh lock at our
Commonwealth linkage to find out
whether this sort of restriction will
not prove to be the last nail in the
coffin of the Commonwealth, .
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THE FINANCE (NO. 2) BILL, 1980—

(Contd.)

[The Vice-Chairman (Shri R. R.
Morarka) in the Chair]

THE VICE-CHAIRMAN (SHRI R.
R. MORARKA): The House will now
take up further discussion on the
Finance (No. 2) Bill, 1980. Dr. Bhai
Mahavijr to continue hig speech.

DR. BHAI MAHAVIR (Madhya
Pradesh): Sir, I was mentioning
yesterday that the great expectations
with which the Budget hag been pre-
sented have been belied so soon that
one need not go into the question how
far even the ruling party Members
would be able to claim justification
for the statement that prices have
been checked. My friend, Mr. Salve,
yvesterday was talking here about the
period of instability and indiscipline
which hag passed just before the pre-
sent, Government took over. Indis-
cipline, instability, in-fighting—we
are aware of these facts to the extent
they plagued our party when we were
in power. But, Sir, T am afraid Mr.
Salve had not seen the morning papers
vesterday. Otherwise he woulg have
been aware of the exhibition of unitly



